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Petition(s) for Special Leave to Appeal (Civil) No.9895/2000
(From the judgenent and order dated 09/02/2000 in LPA 386/98
of The HI GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

PRATAP SI NCH Peti tioner
VERSUS
STATE OF HARYANA & ORS. Respondent
(Wth prayer for interimrelief)
WTH
SLP( C) No. 10512/ 2000
(Wth prayer for interimrelief )
Date : 06/09/2002 These Petitions were called on for hearing today.
CORAM :

HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR, JUSTI CE SHI VARAJ V. PATIL

P. P. Rao, Sr.Adv.

B.S. Billowia, Adv.

D. K. Gupta, Adv.

D nesh Kumar Garg, Adv.

For Petitioner (s)

M S. Ganesh, Sr. Adv.
Subhash Ahuj a, Adv.

s. Manj u Aggarwal , Adv.
Satya Mtra Garg, Adv.
Bal bir Singh Gupta, Adv.

For Respondent (s)

J. P. Dhanda, Adv.
. Raj Rani Dhanda, Adv.
Sunder Khatri, Adv.

Jana Kal yan Das, Adv.
Bal bir Singh Gupta, Adv.

A. Sharan, Sr. Adv.

S. Chandra Shekhar, Adv.
C. D. Si ngh, Adv.

Am t Kumar, Adv.

Prerna Si ngh, Adv.

H manshu Shekhar, Adv.
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Prem Mal hotr a, Adv.
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UPON hearing counsel the Court made the follow ng

ORDER
........ e [ e 1 1 |
. SP2
Counsel on either side is permtted to file witten
submi ssi ons by 14t h Sept enber, 2002.
List on 16.09.2002 imediately at the end of the
m scel | aneous matters for hearing.
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(Neena Ver ma) (K. K. Chadha)
Court Master Court Master



